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[Shri Amal Datta]

green revolution in the rain-fed areas which
somehoware anti-establishmentandtheyhave
gonetothe areas whereirrigationis available or
irrigation fed agriculture is possible. Only thatis
possible, nothing else. there small farmerand
marginal farmers as they are in west Bengal.
Nowwhathappensisthatafarmerwants credit.
Where will he get the credit from except the
village mahajan? He cannot enter the portals of
the nationalisedbank.

|wished Mr. Manmohan Singhwas here. |
do not know what is he doing when budget is
beingdiscussed. I think, thisisthe firstime |lam
speakingonabudgetwhenthe Finance Minister
1s notthere. He has got somebody whois very
new. Heis averygoodman.

AnHon. Member: IMF People havecome.

Shri Amal Datta: Oh IMF! I see, very good.
there cheers toMr.Manmohan Singh. So, the
Houseis less importantthanthe Iif. Please note.

whatis happeninginthatagricultural credit
sector? They have increased the quantity of
rural agricultural credit. Itis Rs. 16,500 crore
whichcomes roughlyto Rs. 200forevery Indian.
Thatis the extentof creditavailable. Buttowhom
is it available? Who gets thatcreditcredit? |have
visited the rural branches of certain banks. |
have foundthatthe allocation is solittle thateven
the bank has adepositof Rs. 100crore. Theywill
allocate not evenone crore. Theywill collocate
only Rs. 50lakhfor agriculture. Thisis evolution
of RBI rules, whatever rules they have made.

But nobody isthere tocheck orseeto itthat
theyfoliow the RBI rules. The marginalfarmer
and not the big farmer is allowed to enter the
bank, see the manager, make an applicationfor
aloan and see that it is properly considered.
Nobody is there tolook after this. | as an MP,
havetositinthe bank andcallmeetings. Then,
Ultimately afew people show result. When|say
thatthey are not giving loans. in one month's
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time to show the result they say that 50 people
have gotloans earlieranbdthe figure becomes
200people. They coulddoitinonemonth’stime
which they could not do earlier for years. So,
whatyou people are doinginthe Govemment?
who is going to see to such things? you have
nationalised the banks inthe name of the poor
people buthow many of these poor people are
gettingloans? Allthe money have beenwasted
inthe loan melas. These are things which the
Govemmentcould ensureto see thatourcoun-
try need not follow that policy which has been
dictatedtous by the IMF and Worid Bank. Many
things couled have been done usingour natural
resources. Ournatural resources are sogreat
that people abroad say that they are surprised
that India is such a poor country. People saythat
with the Indo-Gangetic Valley, we canfeed the
entire world, ifitis properly cultivated. whatis the
productivity of rice here? It is only 1600 kilo-
grams perhectare. Withmuchworse soil, Korea
is producing seventonnes, Japanis producing

" tentonnes and such a big country like china is

producing 5.5tonnes. Are you notashamed of
this? with such large natural resources, India is
still poor because of the mismanagement that
you have done for the last forty years and still
goingina path whichis tangential differentand
which willtake us touches and destructiononin
avery shorttime. You will seethe resultlike what
Mr. Gorbachev unachievedin five years time
willbe achieved by you in three to four years.
With these words. | thank youfor giving me an
opportunity tospeak.

16.32hrs.

STATEMENT BY MINISTER - CONTD.
Bomb blastin Bombay
(English)

THE MINISTER OF HOME AFFAIRS
(SHRIS.B. CHAVAN): Theinvestigation by the
Bombay Police in regard to bomb explosionsin
BombayonMarch 12, 1993, has revealedthe
following:
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(i)

(i)

(iii)

(iv)

Aconspiracy appears tohave been
hatched by Pakistaninconjunction
with Dawood Ibrahim, a Bombay
underworlddonbasedin Dubai, and
the Memonfamily of Bombay, molar
particularly Ibrahim Abdul Razak
Memon “@ Tiger @ Must, a key
lieutenantof Dawned.

Ibrahim Abdul Razak Memon, along
with other members of house family,
has emerged as the pivotal figure
behind the blasts. He visited Dubai
thriceinthe recent past. apparently
totieuparrangements with Dawood
Ibrahim and Pakistan

A huge consignment of arms and
explosives was landed surrepti-
tiously in district Raigad,
Maharashtra,on February2/3, 1993.
The consignment, which was landed

. betweenmaslaandSnvardhan, was

received by Mustaqhimself, withthe
assistasnce of his trusted landing
agent, Sharif Abdul Ghafoor *
Dadabhai. Daud Mod phanse and
Rehim Laundrywalla, all of whom
havesince been arrested. '

As part of the planned operation, the
arrival ofthe arms and explosives on
the Weslem coastwas preceded by
the visitof on of the landing agent,
DaudMohammad Phanse, to Dubai
ondJanuary 19-22, 1993 atthe invita-
tion of Mustaq, who arranged for his
stay atHotel Delhi Darbar, Dubai. On
January 20, 1993 hewastakentoa
bungalowto meet Cawood Ibrahim.
AsperPhane's disclosure. Dawood
indicated his intention of sendinga
consignment of ‘chemicals'acode
name for explosives to india asked
Phanse to arrange for its safe land-
ing. The consignmentwhich amrived
in district Raigad on February 2/3,
1993 was carried in a speed boat
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(v}

(vi}

{wvii)

{viii)
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which has ownership links with
Dawood Ibrahim.

‘Tiger' Memon also played a promi-
neptrole inrecruiting and motivating
the trainees for carrying out the
blasts. While the explosives, arms
and

operators at Dubai, both before their
departure for Islamabad and after
their return.

20such operators left Bombay for
Dubaiondifferentdatesin February,
1993. They left Dubaiinthree groups
by PlAflights on February9,13and
20, 1993; they were received at
Islamabad Airportanddnvenoffin a
covered vehicle without going
through the Immigration located in
an isolated area about two hours
drive fromthe Islamabad Airport.

The training comprised physical
exercises, use of IEDs, handling of
grenades andfiingfrom Kalashnikov
rifles. The operators were briefed
speciallytotargetshoppingcentres,
bridges, carparking areas, crowded
localities and temples.

The departure from Islamabad to
Dubai, on IstMarch, 1993 was again
arrangedwithout observingany im-
migration formalities. While the
group leaders had soughttodestroy
the Passports ofthe trainees, a num-
ber of Passports survived this pre-
caution. The recovered Passports
bearan Entry stamp dated February
18,1993 and an exit stamp dasted
February 20, 19930t the Immigration
authorities at Dubai. Further, thereis
an Entry stamp dated Ist March,
1993 at Dubai Airport and an exit
stamp dated 2nd March, 1993 for
Bombay. Thesignificantabsence of
Armival and Departure stampings of
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(x)

)

(xi)

the Pakistan Immigration authon-
ties, between 20th February and Ist
March, 1993 are eloquenttestimony
of Pakistan's involvement.

The Pak complicity is further cor-
roboratedbyatraveldatainputwhich
showsthat6members ofthe memon
family left Dubai for Karachi by flight
PK-214onMarch 17,1993,

Evidence is avaitable about the com-
plicity ofthe Memon brothers inthe
Bombayblasts. A Marutivanaban-
daned by some of the conspirators
afterthe bomb blasts waslocatedin
Worli area on March 12 evening. It
contained AK-56 rifles andhand gre-
nades. Ownership of the Marutive-
hicle has been traced to Yakub
Memon's wife. The search of the
Memon's house hasledtothe recov-
ery, amongothers, ofthegnibonkey
ofscooter. Thiskeywas ofone ofthe
three unexplorded scooterwhich was
detectedin Saigon area of Dadar.
Empty cartons of explosives were
alsorecovered duringthesearches.
White aneffortappearstohave been
made to obliterate the inscriptionson
these cartons, aclose examination
shows Lahore markings. Therecov-
ered grenades bear the markings
‘ARGES'. These aresimilartothose
exploded by members of the group
elsewhere in Bombay onMarch 12.
A large number +f suct grenades
have been recove edduringthein-
vestigations. The markinjs onthese
grenades arethose of aregistered
Trade Mark of an Austrianfirm. Fur-
therequerries are ongoing.

Allthe members of the Memon fam-
ily left Bombay for Dubai between
10th-12thMarch, 1993, moming. The
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lastonetoleave was Mustag'Tiger
Thefinaltouchestothe groundlevel
arrangements were eni: -~ >d by
Mustaqto his trusted lieutenants in-
cluding Ashgar Mugadam (Man-
ager), Yalkub, Javed Daud Patel @
‘Chikna’ and Anwar Haji Theba. A
number of personswere thenusedtc
plant the various cars and scooters
as well as susitacas bombs in thir-
teenchosenlocalities. Three of tribe
bombs inthiteenchosen localities
of unexplored 31 empty cardboard
cartons, suspectedto have contained
the explosives, have since beenre-
covered from the Al-Hussain build-
ing.inBombay. Whilethe stampings
onthese cartons have beendeliber-
ately erased, two of the recovered
cardboard boxes still bearthe stamp-
ing of city in Pakistan.
(xii) The Bombay Police has so far ar-
rested 80 persons who are accom-
plices inthe conspiracy, of whom 10
were trainedin Pakistan.

The Government of India had promptly
infoAmed the Pakistani authorities of the Memon
family's involvement in the bomb blasts in
Bombay as well as about the details of their
travelsand of their collaborators betweenindia
andPalkistan through Dubai.

Thereaction of the Pakistani authonties to
the information giventothemso farindicates
that Pakistan will the all possible measureste
ensure against the exposure of any information
reating to Pakistan training the conspiratorsin
theircountry. This does not surprise the Govem:-
ment of india because Pakistanis under obser-
vation by important members of the interna-
tional community about its involvement with
state-sponsored terrorism. It is our assess-
ment, therefore, thatinstead of cooperationinthe
apprehension of the Bombay blasts accused,
Pakistan would try to safeguard against any
revelation of theirinvolvementin the explosions



45, Statementby Minister

~Bombay.

whilethe investigations are continumng, the
results of the inquiries so far clearly indicate
®akistan's organised support andinvolverment
inthe planning and execution of the series of
bomb blasts which took place inBombayon 12
March, 1993, leadingto alarge numberotinno-
-entpersonsbeingkilled and injured, besides
2normous loss toproperty.

- Translation)
(Interruptions)

SHRI NITISH KUMAR(BARH): Madam
~hairman, he has not stater* ‘whether C.B.L
2nquiry willbe held or not. whe: thisissue was
raised inthe House the hon. Minister of Parka-
mentary Affairs had assuredthe House thatthe
hon. Minister of Home Affairs will give a state-
mantwhetherC B I enquiry wouldbe conducted
ornot ... .

{Interruptions).... Madam, Chairperson,
‘festerday this issue was raised as towhy the
C B.l.enquiryis notbeing conducted The hon.
Minister Affairs will make a statement in this
regard

(Interruptions)

SHRI MADAN LAL KHURANA(South
Delhi): Madam, he has not uttered any thing
aboutthe C.B.| enquiry intothe matter. He has
alsonotsaid astowhen Pakistan was iformed
aboutthe matter. The hon. Minister of extemal
affairs stated yesterday that he did not know
whether Pakistan was directly involvedinit. |
wouldlike toknow whetherthe hon. Ministerhas
informed the Minister of external Affairs about

t.......(Interruptions)

SHRINITISH KUMAR: Yesterday the hon.
Minister of Parliamentary Affairs had assured
the House inthe issue of the C.B.l enquiry.

Mr. Chairman: There can be no
clarificartionon the statement made by the Min-
ister.

SHRINITISHKUMAR: | am not seeking
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any clarification. | am merely pointing out the
hon. Minister of Parkamentary Affairs had as-
sured us thatthe hon. Minister of Home Affairs
would make a statement loon the issue of hold-
ingthe C.B.1 %enquiry. through you, | wouldlike
to know whether he will make a separate state-
mentor he willtell us just nowwhetherthe C B.i
enquiry willbe held ornot.

ShriBhogendra Jha (Madhubani): Madam
aclarfication onis needed here . Ithas appeared
in the newspapers that the Chif Minister of
Maharashtra is againstthe movetoholdaC.B.I
enquiry into the matter, | would like to know as
towhatarethe facts. Iwould like to know whether
the Maharashira police is capable of holding
enquiry into the bomb blast incidents in Bombay
for which conspiracy was hatched in foreign
countries. Wouldthe enquiry be handed overto
theCB.L.?

[Engfish]

Mr. Chairman: Mr [. Anna Joshi has just
now informedthat he has certaininformationto
be giventothe House. So, | wilibe allowing him.

{ Translation)

Shn Anna Joshi(Puna): Madam Chairper-
son, | nse to submit with deep sorrow that just
now a news has been flashed that a bomb
exploded at pune railway station inmy constitu-
encyaround 2 p.m. Fourpersons were killedon
the sport and several others received injuries.
The buildings around this site were also dam-
aged. This is apreliminary news a details will
follow. Throughyou, | would like to urge the hon.
Mimister of Home Affairs that He should make a
statementtomorrow on this issue also (/nterrup-
tions)

SOME HON.MEMBERS: Right now.

SHRI ANNA JOSHI: He should make a
Statement just now. This is my humble
request....(Interruptions)
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SHRINITISHKUMAR: He shouldmake a
statement onthisincidentjust now and atthe
sametime hemustalsoassay somethingabout
holding a C.B.l enquiry into the Bombay bomb
blasts. ‘

[English]

SHRI S.B. CHAVAN: Madam about the
enquiryto be entrustyedto be entrustedtothe
CBI, 1 would like say that unless the state
Governmentwereto request forthe same, we
cannot onourown entrust it tothem.

SHRIMATI GEETA MUKHERJEE
(Panskura): Itis aninternational conspiracy.

[ Translation]

SHRI NITISH KUMAR: | would like to
kumarwhetherthe Government of Maharashtra

hasopposedit...... (Interruptions)

SHRI MADAN LAL KHURANA: Is the
government of Maharashtra opposingiit?: Yes-
terday, we were informed that a CBI enquiry
would bordered.(Interruptions) It was statedin
this august House that a C.B.I. inquiry will be

heldintoit...... (Interruption)
[English)

MR. CHAIRMAN: You have communi-
cated your sentiments. Now you please sit
down.

[ Translation}

SHRI NITISH KUMAR: This issue has
national and international dimensions. Thisis-
sue was raised in the House
yesterday.....(Interruption) Had itbeen aniso-
lated problem of as State, we would not have
discusseditinthe house. Butithas nationaland
intemational dimensions. The augusthousehas
discussed it andit has discussed it seriously.
therefore, tosay thatthe Govemmenttherehas
notmade any request, is not sufficient. What
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diesthe Central Governmentcontemplate over
it? does it suo-motu proposetoholda C.B. 1.
inquiry or not? soon afterthe incident, the Gov-
ernment hadsentateamthread(Interruptions)
Today the hon. Minister of Home Affairs has
statedin his statement that thereis Pakistan's
organised involvementinit. In suchasituation,
what will be the jurisdiction of the State police?
Whatdoesthe Governmentthinkinsuchacase
which has international dimensions? Does it-
mootproposetoholdaC. B.l.enquiryornot? It
seemsthatthe Government has nointentionto
apprehend the culprits and it want to pass the
buck onthe Chief Minister...(/Interruption)

(English)

MR,CHAIRMAN: You have communicated
yoursentiments. Now you please sitdown.

SHRI S B CHAVAN: | refute the allega-
tions/insinuations made by the hon. Members
againstthe Chief Minister of Maharashtra. lhave
nearly stated even at this stage if the hon.
Members so strongly feel, | don’t think we can
impose ourselves on any of the State Govern-
ments Againsttheirwill. it allthe hon. Members
were to agree, certainly, | have no objection.
(Interruptions) Evenin Calcutta also, they are
not asking forout enquiry fromthe Government
of India. So, letus understand the implications
of whatthe hon. Members are saying. If youso
feelthatthe Govemment of Indiashouldtake the
initiative in the matter, the Acthas tobe amended;
andthereafter, whatever the consequences are,
we will certanly look intothem. (Interruptions)

[ .Transfat:bn]
SHRIMADHAN LAL KHURANA: Thereis
Pakistans handinit.

[Englhish]

MR.CHAIRMAN: You have communicated
yourfeelings tothe House.
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| Transiation)
Now youplease sitdown (Interruptions)

SHRI ANNA JOSHI: Does the Govern-
mentwantto make a statement on bomb blast
inPune?

(English]

SHRIS.B.CHAVAN: It is a factthatin a
passengerstrain between Puneand Manmad, |
believe, the last compartmentdidhave some
kind of an explosion. We do not have the details
so far. | will make an enquiry; and then, if
necessary, inform the house.

(Translation]

SHRIMADAN LALKHURANA: Youhave
statedin your statementthatthere is Pakistan's
and in it. If there is Pakistan’s hand, why the
C.B.l.....(Interruptions) It mustbe replied...(In-
terruption)

(Englishi

MR. CHAIRMAN: There as no scope for
clarifications in this House.

[Translation)

SHRIMADAN LAL KHURANA: Thisis not
anisolatedissueof Maharashtra...(Interruptions)
Hehasstatedthat if the House wantedaC.B.I.
enquiry it will be held. It may be notedthat this
adjust Hours has demanded a CBI enquiry
earlier also. Since thereis a Pakistan's handin
it, and the House also wants to hold a CBI
enquiry, the Government should make an an-
nouncement about C.B.l. inquiry into

it...(Interruptions)
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" [English]
MR.CHAIRMAN: Shn Peter GMarbaniang.
(Interruptions)
MR. CHAIRMAN: Please sitdown.
(Interruptions)
MR. CHAIRMAN: Willyouplease sitdown?
(Interruptions)*

MR. CHAIRMAN: This is not going on
record.

SHRI PETER G. MARBANIANG
(Shillong): Madam Chairperson, | rise to sup-
portthe Budgetforthe year 1993-94. Thespeech
of our Finance Minister, shri Manmohan Singh
on 27th February, 1993, while presentingthe
Budgetfor 1993-94........ (Interruptions)

MR. CHAIRMAN: Please sitdown.
(Interruptions)

SHRI BASUDEB ACHARIA(Bankura):
What about Aligarhincidents?

SHRIS.B. CHAVAN: | am goingto make
astatementon Aligarhincidents tomorrow.

. SHRIHARIKISHORE SINGH (Sheohar):
The DubaiGovernmenthave said thatthey had
gottheinformation aftertwodays. Then, aftertwo
days, the Pakistan government said that they
gottheinformation. Whatwas the Govermment
of Indiadoing.

“Notrecorded.



